RAJYA SABHA [9 December, 2004]

during the period 1993-2000 for the Member of Parliament Local Area
Development Scheme (MPLADS) for development projects in Member's
constituencies, but of this, the MPs utilized only Rs. 3.221 crores, a
mere 64 per cent;

(b) whether it is a fact that the balance Rs. 1.795 crores lies either
unspent or in the category status not known; and

(c) if so, the reason therefor and the action Government propose to take
to improve the imlementation of scheme?

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICSAND
PROGRAMME IMPLEMENTATION (SHRI OSCAR FERNANDES): (a) Yes
Sir, duing the period from December 1993 to March 2000, Rs. 5017.80
crore were released to the Heads of Districts of States for execution of the
works recommended by the Members of Parliament. As on 31.3.2000, the
District Administration reported utilization of Rs. 3221.43 crore. The
percentage utilization over fund release was 64.2.

(b) The balance fund of Rs. 1796.37 crore were available for works
execution recommended by MPs.

() Rs. 12906.30 crore has been released by the Government of india to
the districts upto 30.11.2004 under MPLADS, out of which Rs. 11182.26
crore has been ufllised. As a result of the steps taken by the Government,
the position of utilization of fund has improved from 64.2% in March 2000
to 86.64% in November, 2004. The position will improve further with the
adoption of the software of monitoring of MPLADS works by all District
Admmlstratlons

Time and Cost Overrun Projects

838. SHRI RAJEEV SHUKLA: Will the MINISTER OF STATISTICSAND
PROGRAMME IMPLEMENTATION be pleased to state:

(a) whether Government are aware that a majority of infrastructure
projects in highways, railways and shipping are delayed;

(b) if so, which are top five projects in terms of time and cost overruns
each;
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(c) the steps planned to ensure timeiy completion of such pojects in
future; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICSAND
PROGRAMME IMPLEMENTATION (SHRI OSCAR FERNANDES): (a) Yes,
Sir.

(b) The top five projects in terms of time and cost overrun in highways,
railways and shipping sectors have been summarized in the enclosed
Statement (See below).

(c) to (d) The steps taken to ensure timely completion of these projects
are as follows:

() Adoption of two-stage clearance system and stricter appraisal of
project before investment approval;

(i) takingup of prdjects for implementation only after funds have been
fully tied up;

(iii} in-depth review of projects on monthly and quarterly basis by the
Government;

(v) Follow up with the State Governments in respect of problems
relating to land acquisition, rehabilitation related issues, forest
clearances, infrastructure facilities and ensuring law and order at
project sites, etc.

(W) setting up of an Empowered Committee in the administrative
Ministries for review of departmentally executed projects;

(v) inter-ministerial coordination for resolving unresolved problems,

(vii) setting up of Standing Committees in the Ministries/Departments
to fix responsibility for time and cost overruns,

(vii) appointment of nodal officers for each project with continuity of
tenure; and :

(ix) issue of guidelines on standard bidding documents for adoption.
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